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Shri Datar: The hon. Member will 
kindl:)! wait for a few months. 

Shri D. C. Sharma: In view of the 
fact that the Whitley Councils have 
not yet come into being has the Gov-
ernment ot India any machinery at 
present to settle any di1!erences be-
tween Governm,.t and its staff? 

8hri Datar: So tar as the present 
machinery is concerned, we have got 
Staff Co n il~ nior Staff Councils 
and Senior Staff Councils-where 
questions ot common interest are al-
ways discllSSed. 

8hri S. M. Banerjee: It I heard the 
han. Minister right, he !;aid in reply 
to a supplementary that the hon. 
Member should wait tor a tew 
months. Since the emergency and the 
passage of the Bill, the Unions will 
not go on strike, thus keeping in-
dustrial harmony. t theretore want 
to know why a few months are re-
quired to finaliSe this since we have 
already taken two years on this? 

Shri Datar: Government are try-
ing their best to come to a final con-
clusion in the light of the consulta-
tions that they had recently. 

Motels in DeW 

+ r Shri Subodh Hau4a: 
! Shrl S. C. Samanta: 
I Shri N. R. Laskar': 
! Shri M. L. Dwlvedl: 

911.~ Shri P. C. Borooah: 
r Sltri Yashpal Singh: 
I Slm D. N. Tiwary: Shri Indrajit GU\1ta: 
L Shri Mate: 

Will the Minister of Mh:Ml and 
Fuel be pleascd to stajr: 

(a) whether it is a fan that the 

Indian Oil Company propose to set 
up a few motels in Delhi; 

(b) it so, whether the proposal has 
been finalised; 

(c) whether the Delhi Administra-
tion haa approved. this IICherne; and 

(d) if not, what steps are being 
taken to expedite the matterT 

The Parliamentary Secretary to the 
Ministry of Mines and Fuel (Shri 
Thimmaiah): (a) At the present 
moment there is no proposal tor set-
ting up motels in Delhi 

(b) to (d). Do not ari.te. 

SpII!1s Inquiry Committee Report 

+ r Shri Bhakt Darshan: 
"299 j Shri P. K. Deo: 
" Shri Bhagwat Jba Aza4: 
LOr. L. M. Sin&'hvi: 

Will the Minirler ot EdueatiOn be 
pleased to state: 

(a) whether the Committee to re-
port on the improvement ot sportli 
has submitted its report; 

(ob) it so, its main recommenda-
tions; and 

(e) whether reasons tor the failure 
ot Indian Hockey team in the Asian 
~a e  at Jakarta have been enquir-
ed into and, if so, the finding there-
on? 

The Parliamentary Secretary to the 
Minister of EducatioDl (Shrt M. R. 
Krishna (a). No, Sir. 

(b) Does not arise. 

(e) No. Sir. 
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Shri M. R. Krishna: The Commit-
tee was on tit ~d by the All India 
Sports Council and not by 'he Gov-
ernment of India. It has been given 
• lot of time to prepare Its report. 
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It has visited various States and pro-
mised to submit its report untortu-
nately, so far the report ~ not been 
!ubmitted. 
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Shri M, R. Krishna: The All India 
Hockey Federation has taken all pos-
l'ible steps to strengthen the hockey 
team. I do not think it would have 
made very substantial difference it 
the report were to be submitted. 

Shrl Bha!rWat Jha Azad: Apart 
from the All India Sports Council, 
have Government on their own ini-
tiative enquired as to what were the 
reasons for the dismal failure of our 
team in the Asian Games? 

Mr. Speaker: It is a different ques-
tion. 

Shrl S. M. Banerjee: Since the 
submission of the report is taking a 
long time, wil1 the Committee be 
asked to submit an; interim report, 
specially about OUr reverses in 
hockey? 

Mr. Speaker: He has answered it. 

Shrl S. M. Banerjee: I was asking 
about an interim report. 

ShrimaU Savitri Nigam: Is the hon. 
Minister aware that becaUSe of the 
delay in submission of the Report, a 
dispute -is going on in the Hockey 
Association of India as well as other 
associations and the hockey game 111 
sulfering a lot? 

Mr. Speaker: She is giving intor-
mation. 

8hri Vld,.a Charan Shukla: What 
kind of impr.ovements, and in which 
.phere, are contemplated by Govern-

ment, recommendations regarding 
Vi hich are expected from this Com-
mittee? 

Shri M. R. Krishna: The All-India 
Hockey Federation is an independent 
organisation, and it has taken stock 
of OUr performance in the Rome 
Olympics. On that they have made 
various im,.,rovcments. They had in-
tensive training, and also picked up 
very young players.. Unfortunately 
in Jakarta. one of our players was 
injured, theretore we could not do 
better . 

Shri Fatehsinhrao Gaekwad: Is it 
a fact that some important members 
refused to appear as witnesses before 
this committee, and if so, why? 

Shri M. R. Krishna: I will not be 
able to giVe that answer, because the 
committee's report is not yet before 
the Government. 

Shri Ban Vishnu Kamath: Is the 
scheme knOwn as the Rajkumari 
Coaching Scheme still actively func-
tioning, and) it so, what steps hai 
that scheme taken in this direction 
i!O far? 

Mr. Speaker: That has nothing to 
do with it. 

Shri Bari Vishnu Kamath: It is a 
matter at sports. 

Mr. SpeaKer: It is not a matter of 
sPorts, it is one particular com-
mittee. 

Strike by Students of Delhi School 
of Planning and Archltecf.ur,oo 

+ r Shrl Bha!rWat Jha Azad: 
I Shr Bhakt Darshan: 

.Soo J Shrimati Savitri Nigam: 
" ShrJ Yashpal Singh: 

I Maharajlrumar Vijaya 
L Ananda: 

Will the Minister ot Sclentlflc Re-
search and Cultural Mairs be pleas-
ed to state: 

(a) whether a strike was resortecl 
to by the students of the Delhi School 




